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GOVERNMENT OF INDIA 
MINISTRY OF RURAL DEVELOPMENT 

DEPARTMENT OF RURAL DEVELOPMENT 
 

LOK SABHA 
UNSTARRED QUESTION NO. 4079 

  ANSWERED ON 17/03/2026 
 

ALLOCATION OF BUDGET UNDER PMGSY 
 
4079. Dr. Kalanidhi Veeraswamy: 
 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 
 
(a)  whether the Government has reduced the budgetary allocation 

for the Pradhan Mantri Gram Sadak Yojana (PMGSY) in the Union 
Budget 2026–27 as compared to the allocations made in 2024–
25 and 2025–26; 

(b)  if so, the details of Budget Estimates, Revised Estimates and 
actual expenditure under the Scheme during the last three 
financial years, year-wise; 

(c)  the reasons for such reduction, particularly when rural 
connectivity remains critical for economic development, access 
to markets, healthcare and education; 

(d)  the details of pending road projects, including those sanctioned 
but not yet completed, as on date, State-wise; 

(e)  whether the Government has assessed the likely impact of 
reduced allocation on ongoing and proposed rural road 
connectivity projects, especially in States like Tamil Nadu, if so, 
the details thereof; and 

(f)  the steps being taken by the Government to ensure timely 
completion of rural road works and adequate funding to prevent 
delays and cost escalations? 

 
ANSWER 

MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SHRI KAMLESH PASWAN) 

  
(a) to (c): The Budget Estimates (BE) for the Pradhan Mantri Gram 
Sadak Yojana (PMGSY) have been maintained consistently at Rs. 
19,000 Crore since the Financial Year 2022-23.The year-wise details 
of Budget Estimates (BE), Revised Estimates (RE), and the actual 
Central Share released under PMGSY over the last three financial 
years and the current year (as of 10.03.2026) are as follows: 
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 (Rs in crore) 

Year Budget 
Estimates 

Revised 
Estimates 

Central Share 
Release 

2022-23 19,000 19,000 18,996.20 
2023-24 19,000 17000 14049.79 
2024-25 19,000 14500 13376.46 

2025-26 (as on 
10.03.2026) 

19,000 11,000 5,089.61 

  
There is unbroken chain of fund release under PMGSY. However, 

the allocation of funds to the States/ UTs for implementation of 
PMGSY is made on the basis of works in hand, execution capacity of 
the States/UTs and unspent balances available with the States/UTs 
from the previous years. No work has ever been impacted due to 
unavailability of funds under the scheme.  

(d): The State/UT wise details of road projects sanctioned, 
completed and pending under various verticals of PMGSY as on 
10.03.2026 is given at Annexure-I. 

(e): Funds under PMGSY are allocated to States (including Tamil 
Nadu) via Mother Sanctions issued against the sanctioned Value of 
Projects (VoP). Disbursement occurs upon receipt of fund proposals, 
subject to their compliance with the scheme's operational and 
financial guidelines. 

(f): The programme is monitored at regular intervals by way of 
Regional Review Meetings (RRMs), Performance Review Committee 
(PRC) Meetings and Pre-Empowered/Empowered Committee 
Meetings with the States. In addition to this, special review 
meetings/monthly review meetings were also held at the level of 
Secretary/ Additional Secretary/Joint Secretary, Ministry of Rural 
Development with Chief Secretaries/ Secretaries of the States. 
Further, Physical and Financial progress are also tracked through the 
Programme MIS - the Online Management, Monitoring and Accounting 
System (OMMAS). Furthermore, the District Development 
Coordination and Monitoring Committee (DISHA), headed by the 
Hon’ble Member of Parliament, provides local oversight to ensure 
projects are completed on schedule. 

***** 
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Annexure-I 

Annexure referred to in reply to part (d) of Lok Sabha Unstarred 
Question No. 4079 for answer on 17.03.2026 

The State/ UT wise details of road projects sanctioned, completed 
and pending under various verticals of PMGSY (as on 10.03.2026):- 

Sr. 
No. 

Name of the 
State / UT 

Net Sanctioned Completed Balance 

No. Of 
Roads 

Road 
Length 
(in km) Bridges 

No. Of 
Roads 

Road 
Length 
(in km) Bridges 

No. Of 
Roads 

Road 
Length 
(in km) Bridges 

1 
Andaman 

And Nicobar 133 374 0 90 144 0 43 226 0 

2 
Andhra 
Pradesh 5521 20,727 411 5149 18,582 300 372 1,518 111 

3 
Arunachal 
Pradesh 1664 16,789 304 1414 14,589 247 250 2,140 57 

4 Assam 10027 34,434 1528 9147 32,137 1428 880 2,126 100 
5 Bihar 18768 65,599 2094 18534 62,486 1758 234 835 336 
6 Chhattisgarh 10493 50,814 660 8900 44,299 494 1593 5,249 166 
7 Goa 80 218 2 70 155 0 10 63 2 
8 Gujarat 4822 15,673 277 4814 15,449 169 8 26 108 
9 Haryana 773 8,111 18 771 8,042 18 2 2 0 

10 
Himachal 
Pradesh 4170 26,506 147 3625 22,991 107 545 3,095 40 

11 
Jammu And 

Kashmir 3753 22,583 305 3327 19,851 252 426 2,298 53 
12 Jharkhand 8445 34,594 847 7878 31,827 736 567 2,110 111 
13 Karnataka 4455 24,264 164 4399 23,988 157 56 111 7 
14 Kerala 1799 5,286 15 1632 4,742 4 167 504 11 
15 Ladakh 196 1,659 3 150 1,345 3 46 213 0 

16 
Madhya 
Pradesh 21208 95,410 1754 20455 90,529 1608 753 1,643 146 

17 Maharashtra 7058 34,476 1110 6717 32,490 967 341 1,298 143 
18 Manipur 2017 12,480 210 1773 10,898 160 244 1,567 50 
19 Meghalaya 1314 5,959 163 1202 5,124 108 112 790 55 
20 Mizoram 367 4,935 7 345 4,638 0 22 275 7 
21 Nagaland 399 4,927 53 345 4,325 53 54 603 0 
22 Odisha 17963 74,725 707 17735 71,525 649 228 620 58 
23 Puducherry 72 174 0 30 62 0 42 110 0 
24 Punjab 1512 11,645 74 1403 10,686 28 109 904 46 
25 Rajasthan 19377 81,486 74 18128 75,859 70 1249 3,290 4 
26 Sikkim 1138 5,602 126 962 4,872 85 176 658 41 
27 Tamil Nadu 10368 26,648 214 10307 26,278 195 61 185 19 
28 Telangana 3570 14,650 551 3282 13,041 424 288 1,278 127 
29 Tripura 1594 6,284 67 1392 5,092 55 202 1,002 12 

30 
Uttar 

Pradesh 21125 77,425 18 20998 75,638 17 127 553 1 
31 Uttarakhand 2809 23,824 375 2446 21,662 330 363 1,914 45 
32 West Bengal 7789 41,039 61 7382 38,413 54 407 2,262 7 

Total 1,94,779 8,49,320 12,339 1,84,802 7,91,760 10,476 9,977 39,469 1,863 

  

 ***** 


